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Footwear n ustry

632. Shri Bibhnti Mishra. WUI the 
Minister of Commerce and Industiy
be pleased to state:

(a) whether any scheme has been 
formulated by Government to aid the 
footwear industry in villages;

(b) if so, the names of the States 
which are given financial aid in this 
regard: and

(c) the annual production of foot
wears in terms of money and mate
rial?

The Minister of Commerce and 
Industry and Iron and Steel (Siul T. 
T. Krishnamacliari): (a) No  special 
scheme has been formulated by the 
Government of India to aid footwear 
industry in villages, as such. Foot
wear units, whether in villages or in 
towns, get assistance from State Gov
ernments who are aided by the Cen
tral Government also.

(b) The following State Govern
ments have been given financial assis
tance for specific schemes for the de
velopment of leather and footwear 
industry:

(1) Andhra, (2) Madhya Pradesh.
(3) Madras, (4) Orissa, (5) Punjab,
(6) Uttar Pradesh. (7)  Hyderabad. 
(8) Jammu & Kashmir, (9) Madhya 
Bharat, (10) Mysore. (11) Rajasthan.
(12) Tra\-ancore-Cochin, (13) Bhopal.

(c) The annual production of lea
ther footwear in the country is esti
mated at 95 million pairs valued at 
Rs. 7 to 8 crores. The production of 
rubber footwear by the large scale in
dustries in  1955 was 34.89 million 
pairs valued at about Rs. 1 crore. 
The production of rubber footwear in 
the small scale î or is veiy small.

n ustrial ousing cheme

<33. Siiri Ibrahim: Will the Minis
ter of Wwits, Homing and Supply be
pleased to state:

(a) the amount of loan and subsidy 
sanctioned to Bihar under the sub
sidised  Industrial Housing  Scheme 
during the year 1955-56; and

(b) whether the amounts sanction
ed w«e fully utilised?

Tiie Parliamentary Secretary to tlie 
Minister of Worio, Housing and Sup
ply (Shri P. S. Naskar): (a) and (b). 
A statement giving the requisite in
formation is placed on the Table of 
the Lok Sabha [See Appendix VI, 
annexure No. 17].

hutan in oa s

«34. Shri K. K. Das: Will the Prime 
Minister be pleased to state;

(a) whether there is a proposal to 
construct roads to Bhutan to link up 
the State with India; and

(b) if so, at what stage it is?

The Prime Minister and Minister 
of External AHairs (Shri Jawaharlal 
Nehru): (a) and (b). There is such 
a proposal, but it is at present in a 
very preliminary stage.
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